1 Oral Answers

RAJYA SABHA

Thursday, the 10th Dccember 1998719
Agrahayana, 1920 (Saka) .

The House met at eleven of the clock,

Mr. Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS
Status of HPTSLPTs.

*161. SHRI SATISHCHANDRA
SITARAM PRADHAN: Will the
Minister of INFORMATION AND .

BROADCASTING be pleased to state: |

(a) the present status of HPTsLPTs
approvedsét upoperating in the country
with State-wise break up;

(b) details’ of locations in Maharashtra
where approved HPT<LPTs have not
been completedonstruction and opera-
tion are lagging far behind the schedule
and the reasons therefor;

(c) details of steps taken for comple-
tion of projects lingering behind the
schedule, on priofity basis during the
current year; and

(d) details of action plan finalised for
Mabharashtra during the current year for
strengthening and upgrading modernising
infrastructure network with the locations.

[10 DEC. 1998)

1o Questions 2

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
PRAMOD MAHAJAN): (a) to (d) A
Statement is laid on the Table of the
House.

Statement

(a) A status paper in tabular form is at
Statement-1 (see below).

(b) and (¢} Out of 28 transmitters’
projects under implementation in
Maharashtra, only 4 are running behind
schedule as per details given at State- -
ment-II (See below) Main reasons for
delay in implementation of Low Power

* Transmitter (LPT) Very Low Power
Transmitter (VLPT) projects is due to
non-availability of ready-made buildings
at the sclected locations. The site selec-
tion in respect of LPT at Dharambad and
Bhamragad is under progress. In respect
of VLPT project at Wai, a suitable site
has been selected and acquisition is under
progress. The LPT project at Ambed is
being reviewed by Prasar Bharati.

(d) 6 LPTs and 2 VLPTs have already
been commissioned in Maharashtra dur-
ing the current financial year. The re-
maining 24 LPTs and VLPT projects in
Maharashtra are scheduled for comple-
tion in phases by the end of the year
1999-2000. Besides, metro channel High
Power Transmitter (HPT) project at Nag-
pur is also scheduled for completion by

Statement—I
Doordarshan Network (As on 30.11.1998)

TV TRANSHITTERS

TV TRANSMITTERS

(PRIMARY CHANNEL) (OTHER THAN

PRIMARY

CHANNEL)
S.No. StateU.T.s Hpts Lpts Vipts Trans Total Hpts Lpts Vipts Total
0f. Assam 3 19 1 1 24 0 3 0 3
02. Andhra Pradesh 8 61 6 i 76 1 0 0 1
03. Arunachal Pradesh 1 3 3 0 36 0 1 0 1
04. Bihar 5 4 1 1 5 0 1 0 1
05. Goa 1 0 0 0 1 0 1 0 1
06. Gujarat 4 51 3 0 58 1 1 0 2
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to Questions 4

TV TRANSHITTERS
(PRIMARY CHANNEL)

TV TRANSMITTERS
(OTHER THAN
PRIMARY
CHANNEL)

07. Haryana 0 9 0 0 9 0 1 0 1
(8. Himachal Pradesh 2 8 29 2 4 0 i 0 1
09. Jammu & Kashimr 4 5 3 1 4 0 4 0 4
10. Kerala 3 18 2 0 23 0 4 0 4
11. Karnataka 4 42 2 0 48 1 0 0 1
12. Madhya Pradesh 6 69 10 0 85 0 1 0 1
13. Megalaya 2 2 2 0 6 0 2 0 2
14. Maharashtra 5 68 9 1 8 1 1 0 2
15. Manipur 1 1 3 ©6 s 0 1 0 1
16. Mizoran 2 0 2 0 4 0 2 0 2
17. Nagaland 2 2 4 1 9 0 1 0 1
18. Orissa 4 57 9 1 7 1 4 2 7
19. Punjab 4 .5 0 1 10 0 1 0 1
20. Rajasthan 4 58 13 2 7 0 2 0 2
21. Sikkim 1 0 5 0 6 0 1 0 1
22.  Tamilnadu 3 36 3 2 4 1 0 0 1
23. Tripura 1 2 1 1 5 0 2 0 2
24. Uttar Pradesh 9 63 25 3 100 0 5 0 5
-25.  West Bengal 4 19 2 0 25 1 1 0 2
26. Delhi 1 0 0 0 1 1 2 0 3
27. A&N. Islands 0 2 10 0 12 0 1 0 1
28. Daman & Diu 0 2 0 0 2 (] 0 0 0
29. Pondicherry 0 2 2 0 4 0 1 0 1
30. L’dwcep Islands 0 1 8 0 9 6 0 1 1
31. Chandigarh 0 1 0 0 1 0 1. 0 1
32. Dadra & Nagar 0 1 0 0 1 0 0 0 0
Haveli
Total 84 651 215 18 968 8 46 3 57
LPTs for Parliament Coverage.
One LPT for Kashir Charnnel.
Total Transmitters 1025
Statement—II LPTs
Transmitters Under Implementation in Phaltan
Maharashtra on Schedule Bhandara
HPTs Mangalwedha
Daryapur
Jalgaon Pandharkawada
Ratnagiri Khanapur
Nagpur (DD2) Raver Akalkot
Chandrapur Karania
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Patan

Dhadgaon

VLPTs

Arjuni

Sakoli

Sandewahi

Chimur

Kurkheda

Pulgaon

Tiwsa

Ashti

Pimpalner Sakri
Behind Schedule

LPT, Ambet.
LPT, Dharambad.
LPT, Bhamragad
VLPT, Vai

[10 DEC. 1998]

QUESTION NO. 161

SHRI SATISHCHANDRA SITARAM
PRADHAN: Sir, very recently we have
received the Third Report of the Stand-
ing Committee on Communications and
we have come to know that surprisingly
the progress of this Department is very
poor. Sir, for continuing schemes there
was a provision of Rs. 57,808 lakhs and
they could consume only Rs. 41,252
lakhs. For modernisation and replace-
ment, there was a provision of Rs. 16,526
lakhs and they could spend only
Rs. 11,832 lakhs. For installation and
staff there was a provision of Rs. 910
lakhs and they could spend only Rs.
4,903 lakhs. Similarly, for software there
was a provision of Rs. 2,622 lakhs and
they could utilise only Rs. 653 lakhs. The
reasons for this poor performance given
by the Ministry are the non-receipt of
imported and other engincering equip-
ment and slow progress of tower works.
Sir, if this is the situation, then I am
afraid about Maharashtra. Sir, there are
25 projects of LPTs, VLTPs and HPTs
for Maharashtra. Sir, 1 would like to
know from the hon. Minister as to how
many of them are going to be completed
by 31st March, 1999.

to Questions 6

SHRI PRAMOD MAHAJAN: Sir,
there are 28 projects under implementa-
tion in Maharashtra, out of which four
are running behind schedule for different
reasons and 24 are running on schedule.
All of them are likely to be completed by
March 2000. But, as the hon. Member
has asked as to how many projects are
likely to be completed by 31st March,
1999, that is, the current financial year, I
.can say half of them, that is, 10 to 12
projects, will be completed by the end of
this year and the remaining projects will
be completed by next year.

SHRI SATISHCHANDRA SITARAM
PRADHAN: Sir, I would like to know
whether the Government would use the
Low Power Transmitters for fulfilling the
technological needs of the agriculture. I
would also like to know whether these
LPTs may give preference to weather
forecasting on regular basis for the
benefit of the fishing community of the
coastal regions.

SHRI PRAMOD MAHAJAN: Sir, this
is a suggestion. The Government will
definitely look into it and wherever
possible for agriculture and fishing
community, we will definitely try to pro-
vide instructions and information through
this sector.

SHRI S.B. CHAVAN: Mr. Chairman,
Sir, I would like to know exactly from
the Government, whether it is only the
selection of site or building which is
responsible or there are any other techni-
cal reasons for which some of the projects
are lying very much behind the schedule.

. There are four projects and Dharmabad

is one of the projects which is running
behind the schedule. This was my Assem-

_bly constituency. If any officer of your

contacts me, I will be able to provide,
temporarily, either a site or a building for
this purpose.

There is another project in Bham-
bragarh. This is'in a very thick forest
area where an approach road is not
available. Now, a road has been pro-
vided. Everything has been done. And



7 Oral Answers

this is an area which has been affected b
Naxalite activities. I want that this should
be expedited. 1 am sure, most of the
officers might be reluctant to go to
Bhambragarh. I request the Government
to give priority because it is a tribal area,
it is a thick forcst arca and it is a
Naxalite-affected area. It should get
priority and it should be completed well
in time. If possible, by the end of March,
1999, it should be completed. If we can
complete this, we are doing a great ser-
vice to this area.

SHRI PRAMOD MAHAJAN: Sir, ab-
out Dharmabad, the site has now been
identified. The installation work has been
taken up and hopefully, by the end of the
calendar year 1999 this will be completed.

About Bhambragarh in Gharcharouli
District, there was a problem to finalise
the site. We are still making an attempt.
But no suitable site has been identified.
The transmission equipment has been
procured. The moment we identify the
site and it is procured by the State
Government, we can instal it. The Prasar
Bharti is trying its level best to complete
it by the end of 1999 calendar year.
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to Questions 8
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SHRI M. VENKAIAH NAIDU: Mr.
Chairman, Sir, 1 would like to- know
whether there is any plan before the
Prasar Bharati to cover such of the areas
.which are far away from the district

‘headquarters. Normally, it always hap-
pens that towns and - major cities are

. taken care of, but backward areas and

unplanned areas which are far from the
district headquarters are denied of this

. opportunity. With the experience in

Andhra Pradesh and with the experience
in other States, will the Government or
Prasar Bharati consider any action plan
to cover such of the areas which are far
away' from the district headquarters by
providing them either LPTs or HPTs? 1
would like to kitow if any such program-
me is there before the Prasar Bharati. If
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not, I would like to know whether they
will consider this proposal.

SHRI PRAMOD MAHAIJAN: Sir, to-
day the existing transmitters cover about
87.6 per cent aof the population of the
country. And the new one’s which are
under protess, if they are implemented
and completed in the next year, I can say
that about 93.5 per cent population will
be covered by Doordarshan. As far as
the remaining about five to six per cent
population which is in the far-flung areas
or border areas is concerned, we are also
tryirg to look into it. If the Member can
give a specific area, because in Andhra
Pradesh also we have a number of HPTs
and LPTs, and in spite of that, if some-
where the coverage is less, definitely it
will come to Prasar Bharati and we will
look into it.
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ta Questions 12
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SHRI JOHN F. FERNANDES: Sir,
our country has gone nuclear. The tech-
nology has advanced by' leaps and
bounds, but we are still talking of obso-
lete technology of high power and low
power transmitters. The Government has
rightly banned the Direct to Home
(DTH) system on KU band fearing that
the foreign multinationals will invade our

culture. Satellite techmology is a very

cheap technology and it can be made

accessible not only to any part of the |

country, but also to neighbouring areas,
specially the SAARC countries. 1 would
like to know whether the Government
would decide to see that Direct to Home
facility is introduced in the country via
satellite as it would be a very cheap
technology.
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to Questions 14
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" [RAIYA SABHA]

to Questions 16

Presence of Heavy Metal in Drinking .
Water in Delhi

*162. SHRI KRISHNA KUMAR
BIRLA:
‘SHRI RAINATH SINGH
‘SURYA’:

Will- the PRIME MINISTER be
pleased to state:

(a) whether it is a fact that a survey
recently conducted by Central Ground
Water  Authority revealed  heavy
concentration of metals in ground water
making it highly polluted and unfit for
drinking;

(b) if so, the details thereof;, and

(c) what measures have been taken by
Government in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI SOM PAL): (a) to (¢) A
statement is laid on the Table of the
House.

Statement

(a) and (b) No survey about presence
of heaby metals in ground water has been
conducted by the Central Ground Water
Authority. However, the Central Ground
Water Board in collaboration with the
Central Pollution Control Board has
conducted a study on the quality of
ground water in Delhi. The results of the
study has revealed presence of heavy
metals like cadmium, chromium, lead and
iron in excess of the prescribed standards
in some locations. Block-wise details of
the presence of heavy metals in NCT of
Delhi is given in the Annexure. (See -

" Appendix 185, Annexure No. 33)

(c) Action taken to mitigate the
problem of ground water pollution
include:

(1) Setting up of Central Ground
Water Authority by Central Government
for regulation and control of ground
water management and development.

+The question was actually asked on the floor
of the House by Shri Krishna Kumar Birla.



